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| TEM NO. 3 COURT NO. 3 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I.ANO2 IN
Petition(s) for Special Leave to Appeal (CGivil) No(s).32260/2010
(Fromthe j udgenment and order dated 10/08/2010 in CMAP
38095/ 2008 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
STATE OF U. P. & ORS. Petitioner(s)
VERSUS
AJI T SINGH & ORS. Respondent ( s)

(Wth appln(s) for nodification/clarification and prayer for interim
relief and office report)

Date: 14/03/2011 This Petition was called on for hearing today.

CORAM : HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE A K. PATNAI K

For Petitioner(s) M. D K Goswam , Adv.
M. Anuvrat Sharnma, Adv.
Ms. Al ka Sinha, Adv.
M

For Respondent (s) A. Venayagam Bal an, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Perused the letter. Fi nally, adjourned by two
weeks to file rejoinder and reply to I. A No. 2.

( Ravi P. Verma ) ( MS. Negi )
Court Master Court Master



